25

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL,
ORIGINAL APPLICATION NO. 38/2026

IN THE MATTER OF:

PRABHAT PANDEY APPLICANT(S)
VERSUS
STATE OF MP & ORS RESPONDENT(S)
INDEX
SR. PARTICULARS ANNEXURE | PAGE
1. | Joint Committee Report in OA no. 38/2026 of Prabhat Pandey 2-7
V/s State of Madhya Pradesh & Ors.

2. | Affidavit 8
3. | Photographs taken during inspection in OA 38/2026. Annexure-1 9
4. | Google Earth Map of location in OA 38/2026. Annexure-2 10
5. | Copy of Punchnama by Joint Committee. Annexure-3 11
6. | Copy of letter to BMC dt 10.03.2026. Annexure-4 121
7. | Copy of letter received from BMC dt 25.03.2026. Annexure-5 13-20
8. | Copy of letter to BMC dt 26.03.2026. Annexure-6 21
9. | Copy of letter to BHEL dt 02.04.2026. Annexure-7 22
10. | Vakalatnama 23
11. | Proof of Service

Date: 08.04.2026 Submitted by MPPCB: -
Place: Bhopal through Counsel

@w‘*“\f
Adv. Parul Bhadoria

Ph. No.: (+91)-8085977111;

Email: parul.bhadoriaD4@agmail.com

1
Hon'ble NGT, OA 38/2026 (CZ2)



mailto:parul.bhadoria04@gmail.com

26

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL,
ORIGINAL APPLICATION NO. 38/2026

IN THE MATTER OF:
PRABHAT PANDEY APPLICANT(S)

VERSUS
STATE OF MP & ORS RESPONDENT(S)

JOINT COMMITTEE REPORT IN ORIGINAL APPLICATION NO. 38/2026
OF PRABHAT PANDEY V/S STATE OF MADHYA PRADESH & ORS.

1. That, the Hon’ble NGT (CZ) vide order dated 09.02.2026 passed in OA 38/2026
Prabhat Pandey V/s State of MP issued following directions: -
“7. We deem it just and proper to call a report on the matter in issue, in present
application, from a Joint Committee consisting of:
(i)  One representative from the Collector, Bhopal (M.P.)
(i)  One representative from the Central Pollution Control Board, Bhopal
(M.P.)
(iii)  One representative from the Member Secretary, State Pollution Control
Board, (M.P.)
8. The Committee is directed to visit the site and submit the factual and action
taken report within six weeks. The State PCB will be the nodal agency for

coordination and logistic support.”

2. That, in compliance to the order of Hon’ble NGT dated 09.02.2026, a joint
committee consisting of the following officials of the concerned department was

constituted: -
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S. No Name of Department Name of Committee Member

1. | One Representative from the Shri Bhuvan Gupta,
Collector, Bhopal (M.P.) SDM(Govindpura), Bhopal.

2. | One Representative from the Shri Milind Kumar Nimje, Scientist
Central Pollution Control Board | C, RD, CPCB, Bhopal.
(M.P.)

3. | One Representative from the Dr. Praveen Kothari, Scientist, RO,
Member Secretary, State MPPCB, Bhopal.
Pollution Control Board, (M.P.)

3. That, the Committee examined the petition and the order of Hon’ble NGT, and
discussed the issues raised therein for the purpose of proceeding with the
inspection. The points raised by the applicant in the application are as follows:
3.1.1t is alleged that illegal open burning of municipal solid waste at the BHEL
Dussehra Ground, Bhopal after the conclusion of the Bhopal Utsav Mela,
heaps of garbage were openly set on fire at the said public ground, allegedly
by sanitation staff of the Bhopal Municipal Corporation, as reported in a
newspaper article published in the Free Press Journal dated 12.01.2026

3.2.The newspaper reports further records that the Air Quality Index (AQI) in
Bhopal touched an alarming level of 315, categorized as hazardous and
gravely injurious to public health.

3.3.The incident has occurred in a densely populated urban area and involves
direct participation and negligence of a statutory municipal authority, thereby
raising serious concerns regarding violation of the Solid Waste Management
Rules, 2016, the Environment (Protection) Act, 1986, and the Air (Prevention
and Control of Pollution) Act, 1981, apart from breach of the public trust

doctrine and established environmental principles.
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4. FIELD OBSERVATIONS:

That, the Joint Committee carried out a site inspection of BHEL Dussehra
Ground on 13.03.2026. During the inspection, Shri Dharamjeet, Sanitation
Inspector, Bhopal Municipal Corporation (BMC), was also present along with
the Joint Committee. The petitioner, Mr. Prabhat Pandey, was contacted on his
mobile number, but he informed that he is not available at the time of
inspection. The Photographs taken during inspection are enclosed as
Annexure-1. The geographical locations are measured using mobile based
application and duly marked on Google Earth Map. The marked imagery is
enclosed as Annexure-2. Copy of the Punchnama prepared during the
inspection is enclosed as Annexure-3. The visual observations recorded during

inspection are as under: -

4.1.Bhojpal Utsav Mela is held at BHEL Dussehra Ground, located on Kalibadi
Road, Tehsil Huzur, District Bhopal, Madhya Pradesh. The geographical
location of the site is latitude 23°13'57.88"N and longitude 77°27'8.84"E.

4.2.Kalibadi Road runs along the southern side of the site. Career College and
Carmel Convent School are located on the south side of the above-mentioned
location.

4.3.The photograph published in the newspaper article submitted with the petition
was identified by the Joint Committee near the railway line on the northern
side of the site.

4.4.The ground is surrounded by light plantation and is used for events.

4.5.No heaps of solid waste or signs of open burning were observed by the Joint

Committee at the time of inspection.
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5. ACTION TAKEN:
5.1.That, the information was sought from the Bhopal Municipal Corporation vide
Regional Office, MPPCB letter no. 1440 dated 10.03.2026 regarding the issues

raised in the application. The copy of the letter is enclosed as Annexure — 4.

5.2. That, the information is provided by the Bhopal Municipal Corporation vide
their letter no. 110 dated 25.03.2026 and the copy of the letter is enclosed as

Annexure-5. The key points of the letter are as follows: -

S.No.

Points / Inquiry

Action Taken / Response

1.

Details of actions taken by the
Municipal Corporation
regarding incidents of open
waste burning at the "Bhojpal
Utsav Mela™ (BHEL Dussehra
Ground) and proposed
measures to prevent recurrence.

The "Bhojpal Utsav Mela" took
place  from  14.11.2025 to
04.01.2026. During the fair, waste
was collected daily using 1 RC
vehicle, 3 small magic vehicles,
and 10 workers. No burning
incidents occurred during the event.
However, on 28.01.2026 (post-
event), a worker set fire to waste
near the railway tracks and a spot
fine of Rs. 100/- was imposed on
29.01.2026 by Ward Supervisor.
Regular inspections are carried out,
and fines are imposed if such
incidents occur. A copy of the fine
receipt is enclosed.

Duration of the "Bhopal Utsav
Mela"  and  details  of
permissions granted by the
Municipal Corporation.

The event was held at BHEL
Dussehra Ground. Permission was
granted by BHEL. No separate
permission was issued by the
Municipal Corporation.

Arrangements made by the
Municipal Corporation  for
waste collection, segregation,
transportation, and disposal at
the site.

\Waste was collected and transported
daily from the site to the Bhopal
Municipal Waste Transfer Station
using 1 RC vehicle (1 trip) and 2 small
magic vehicles (2 trips). Photographs

are enclosed.
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5.3.That, taking note of the aforementioned information, MP PCB, vide letter no.
1641 dated 26.03.2026, issued a letter to Bhopal Municipal Corporation,
regarding improper handling of solid waste and instructed the corporation to
ensure strict implementation of the Solid Waste Management Rules, 2016 (as
amended Solid Waste Management Rules, 2026), including segregation of
waste at source, proper collection, transportation, and scientific disposal. It
was also directed to adhere to environmental norms, and take preventive
measures so that such issues do not occur in future events, along with
necessary compliance reporting and spot fine-related actions. Copy of the
letter is enclosed as Annexure-6.

5.4.That, as informed by BMC, permission for the Bhojpal Utsav Mela held at
BHEL Dussehra Ground was granted by Bharat Heavy Electricals Limited
(BHEL). MPPCB, vide letter no. 1680 dated 02.04.2026, issued a letter to
BHEL regarding that, prior to granting permissions to the events held at
BHEL Dussehra Ground, BHEL should ensure that the event organizer
complies with the Solid Waste Management Rules, 2016 (as amended Solid
Waste Management Rules, 2026), so as to prevent recurrence of incidents of
open burning in future. Copy of the letter is enclosed as Annexure-7.

6. RECOMMENDATIONS OF THE JOINT COMMITTEE:

6.1.No evidence of open waste burning or waste heaps was observed during the
site inspection. As per Bhopal Municipal Corporation, no incidents occurred
during the event; however, one post-event burning incident was reported, for
which a spot fine was imposed. This highlights the need for post-event
monitoring and supervision.

6.2.Bhopal Municipal Corporation should ensure strict compliance with the Solid
Waste Management Rules, 2016 (as amended Solid Waste Management

Rules, 2026), including proper segregation, collection, transportation, and

6
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scientific disposal of waste, along with regular inspections and preventive
measures to avoid recurrence.

6.3.Bhopal Municipal Corporation should strengthen monitoring and supervision
during and after events to prevent open waste burning. Awareness programs
for workers and event organizers should be conducted, along with strict
enforcement measures, including spot fines, penalties, and periodic
inspections to ensure compliance.

6.4.BHEL should ensure that prior to granting permissions to the events held at
BHEL Dussehra Ground, the event organizer complies with the Solid Waste
Management Rules, 2016 (as amended Solid Waste Management Rules,
2026), so as to prevent recurrence of incidents of open burning in future.

7. That, the Hon'ble Tribunal may kindly be pleased to take the present joint

committee report on record.

(S | .
Q\IP“)’ - b . M Al
an Gupta Milind Kumar Nifje . Praveen Kothari
SDM Scientist C Scientist,
(Govindpura), Bhopal RD, CPCB, Bhopal RO, MPPCB, Bhopal
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AFFIDAVIT

I, Shriniwas Dwivedi , S/o Late Shri. Aniruddh Prasad Dwivedi, Regional Officer,
MPPCB Regional Office Bhopal, and Officer-in-Charge, Age: 61 Years, office at

E-5 Arera Colony, Paryawaran Parisar, Regional Office, Madhya Pradesh
Pollution Control Board, Bhopal do hereby solemnly affirm on oath as under:

1. That I am Officer in Charge for Madhya Pradesh Pollution Control Board in
the present matter, and am fully conversant with the facts of the case and
hence competent to swear on this affidavit.

2. That I am filing a reply in the aforementioned matter before the Hon’ble
Tribunal, the contents of the Reply are true and correct and no material fact
is concealed or suppressed.

3. I swear that this declaration is true, that it conceals nothing, and that no part
of it is false.

M.P. Pollution Co Ttrol Board
VERIFICATION Bhopa

I Shriniwas Dwivedi, deponent above named do hereby verify that the contents of

para 1to 3 are true to my personal knowledge and belief, Signed and verified on
08.04.2026 at Bhopal (MP)
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33 Annexure-1

INSPECTION PHOTOGRAPHS OF BHEL DUSSHERA GROUND IN
OA 38/2026 DATED 13.03.2026

Joint Committee at BHEL Dusshera Ground Joint Committee at the spot in BHEL Dusshera
Ground mentioned in newspaper article
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Google Earth Imagery of BHEL Dusshera Ground in OA 38/2026 (C2)
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VAKALATNAMA
[Rule 4(1) of the Rules framed under Advocates Act, 1961 |
BEFORE THE NATIONAL GREEN TRIBUNAL

CENTRAL ZONEL BENCH, BHOPAL

ORIGINAL APPLICATION 38/2026

IN THE MATTER OF:

Prabhat Pandey

Versus
State of Madhya Pradesh &Ors..

| Shriniwas Dwivedi , Regional Officer Bhopal , MPPCB named below do hereby appoint, engage.
and authorize advocate(s) named below to appear, act and plead as aforesaid case proceedings which shall include
application for restoration, setting aside of ex- party orders, corrections, modifications, review and recall of orders
passed in these proceedings, in this court or any other court in which the same may be tried/ heard/proceeded and
also in appellate. Revisional and executing court in respect of proceedings arising from this case/ proceedings as per
agreed terms and conditions and authorize him/them to sign and file pleadings, appeals, cross objections,
applications, affidavit or other documents as may be deemed necessary for the proper prosecution/defence of the
case in all its stages and also agree to ratify and confirm act done by him/them as if done by me.

....Applicant

.....Respondent

In witness whereof i/we do hereunto set my/our hand to the presents, the contents of which have been duly
understood by me /us this 08.04.2026 at Bhopal.

PARTICULARS OF EACH PARTY EXECUTING VAKALATNAMA

Name Registered E-Mail Add & Status in case Signature |
Address Telephone (If any) N 7
Shriniwas Dwivedi, ES, Arera Colony | 9827210458 Officer-in- \J o
Regional Officer Bhopal,, | paryawaran Parisar | fomppcb_bpl@s Charge T
MEPCH Regional Office MPPCB | ediff.com Re;_,‘;‘%;,a -\ Officer
Bhopal - 462016 M.P, Polluticn Co n‘irol Bo:
8hopal
Accepted
Name & Enrollment. | Office Address E-Mail Add. Teleph;)lie Full Signature
' No.
Paryavaran parul.bhadoria04@gmail.com 8085977111 i
PARUL BHADORIA Parisar, legalcell.pcb@mp.gov.in o
1587-2012 % Aveta Qo |
Colon :
MOHIT BUCH ¥ legalcell.pcb@mp.gov.in
1305/2017 Bhopal, S o 9685034578
462016
" PRANJAL PANDEY 9340657120 j
MP 2881-2021 advocatepranjalpandey@gmail.com -
SHIVAM DWIVEDI advshivamdwivedi20@gmail.com | 8878471359 B
MP 3857-2023 - -
= _.___:A % o -
| s




